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                                                                            THE TRIPURA BILL No. 04 of 2023. 

 

THE TECHNO INDIA UNIVERSITY, TRIPURA BILL, 2023. 

A Bill 
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to provide for the establishment and incorporation of ‘THE TECHNO INDIA 

UNIVERSITY, TRIPURA’ in the State of Tripura and matters connected therewith and 

incidental thereto; 

 

WHEREAS,  Techno India, the Trust proposed to establish a knowledge driven and 

technologically enabled University in the State of Tripura, which would offer programs 

in Science, Technology, Medicine, Management, Social Sciences, Humanities, Law, 

Nursing, Dental Sciences, Paramedical Sciences, Pharmacy, Hospitality & Tourism, 

Tribal affairs, Sports, Skill development, Fine Arts, Design, Performing Arts etc. and 

any other program of study as would be befitting for the larger benefit of the State and 

the country; 

 

BE it enacted by the Legislative Assembly of Tripura in the 75
th

 (Seventy-fifth) year of 

the Republic of India as follows: 

 

1. Short Title and Commencement: 

(a)  This Act may be called "The Techno India University, Tripura Act, 2023" 

(b)  It shall come into force on the date as State Government by Notification in the 

Tripura Gazette appoints. 

 

2. Definition: 

In this Act and in the Statutes, Ordinances and Regulations made hereunder, unless the 

context otherwise requires: 

(i) "Academic Council" means the Academic Council of the University; 

(ii) "Act" means The Techno India University, Tripura Act, 2023; 

(iii) "Affiliated College" means a college or an institution which is affiliated to 

Techno India University, Tripura under this Act;  

(iv) "AICTE" means All India Council for Technical Education established under 

Section 3 of the All India Council for Technical Education Act, 1987;  

(v) "Board" means the Board of Faculties, Board of Studies and the Planning Board

or any other Board of the University; 

(vi) "Centre" means a centre established or maintained by the University; 

(vii) "Chancellor", “Co-Chancellor”, "Vice-Chancellor" and "Pro-Vice-Chancellor" 

means respectively the Chancellor, the Co-Chancellor, the Vice-Chancellor and 

the Pro-Vice-Chancellor of the University; 

(viii) "College Development Council" means College Development Council of the

University; 

(ix) “Constituent College” means a College or an institute maintained by the 

University; 

(x) "Court" means the Court of the University; 

(xi) "CSIR" means the Council of Scientific and Industrial Research, New Delhi, a 

funding agency of the Central Government; 

(xii) "Department" means a Department of Studies which would be under a Centre of 

Studies and Research; 

(xiii) "Director" means the Head of an "Institute", "Centre" or "School" or the person 

appointed for the purpose to act as such in his absence;  
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Sd/-

(Sopan Chaudhuri)

Joint Secretary, Law

Government of Tripura

Printed at the Tripura Government Press, Agartala.


